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Mud Nath >•!: A litte margin la 
allowed.

Paper and Palp Machinery
*MS. Shri Shree Narayan Dae: Will 

the Minister of Coanitoeree and Indua- 
try be pleased to refer to the reply 
given to Starred Question No 221 on 
the 25th November, 1958 and state

(a) whether the scheme for the 
manufacture of paper and pulp 
machinery in India has since been re­
ceived;

(b) if so, the important features of 
the scheme,

(c) the amount of capital involved 
and the capacity of the plant con­
templated to be set up, and

(d) how the total capital would be 
shared between the Swedish firm and 
the Indian firm"’

Hie Minister of Industry (Shn 
Manubhai Shah): (a) to (d) An ap­
plication has been received from the 
Indian firm for licence under the In­
dustries (Development and Regula­
tion) Act, 1951, for the manufacture 
of paper and pulp machinery of ap­
proximately 50 tons capacity per day, 
with an ultimate capacity of 2 com­
plete paper plants per annum The 
total capital required for the scheme 
is said to be Rs 70 lakhs The terms 
of collaboration with the Swedish 
firm, which among others, provide for 
investment bv the foreign firm, are 
yet to be finalized between the parties

Shri Shref Narayan Das: May I 
know the place where the firm is going 
to be started7

Shri Manubhai Shah: Jamshedpur
Shri Shree Narayan Das: May I

Liow the time by which the applica­
tion will be finally considered7

Shri Manubhai Shah: I think with­
in the next few months

Shri Damani: May I know what is 
the present requirement of paper and 
pulp machinery plant by the end of 
the Second Plan and whether it will

be profitable to manufacture a ataagl* 
plant for paper and pulp and if not, 
whether any item its going to be 
added?

Shri Manubhai Shah: A string of 
questions have been coupled into one. 
The requirement of paper and pulp 
machinery in the Second Plan is 
about Rs 35 crores, of which prac­
tically, Rs 22 crores have already 
been covered The annual require­
ment comes to about Rs 4 or 5 crores. 
This plant, if it goes jnto full produc­
tion will be producing about Rs 2| 
crores worth of plants

Shri Dasaratha Deb: In view of the 
availability of bamboo m plenty m 
Tripura, may I know whether the Gov­
ernment is thinking of examining the 
starting of pulp industry in that parti­
cular territory7

Shri Manubhai Shah: Again, this is 
a different question But, as the hon 
Member evinces interest, we are try­
ing to see that the country becomes 
self-sufficient in the manufacture of 
all chemical and mechanical pulp re­
quired for the paper industry and 
rayon industry

Shri P G Sen May I know if the 
jute committee has asked for any 
machinery to manufacture paper pulp 
out of jute sticks7

Shri Manubhai Shah: This again is 
regarding machinery But, jute sticks, 
particularly mesta sticks are an im­
portant ingredient of wrapping paper 
and inferior cardboards
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Bfcri floda: Hay I know whetiicr it 
ia a fact that certain chemical* re­
quired for pulp are not being import­
ed in time and are not being properly 
distributed and therefore we are 
allowing import of enough quantity 
Of pulp, thereby losing more foreign 
exchange?

Shri Manabbal Shah: No, Sir.
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Start Jaipal Singh: Will this project 
meet the needs of the Third Plan in 
this particular regard, because, the 
Second Plan, 1 understand the Minis­
ter to have said, would make us self- 
sufficient? Has he taken into reckon­
ing the requirements of the Third 
Plan?

Shri Manubh&i Shah: The Third 
Plan is being framed. All the machi­
nery requirem ents of the Third Plan 
are under consideration. As I have 
had the privilege to inform the House 
several times, it is our earnest desire 
to see that the country becomes self- 
sufficient more or less in all the broad 
categories of machinery by the end of 
the Third Plan.

Exports
*669. Pandit D. N. Tiwary: Will the 

Minister of Commerce and Industry
he pleased to state:

(a) whether any appreciable in­
crease in the export of those commo­
dities on which the Railways have 
allowed 50 per cent rebate on freight 
paid on consignments booked to ports 
for export, has been effected;

(b) if so, to what extent; and

(c) whether the manufacturers want 
further rebate in those commodities?

The Deputy Minister of Commerce 
and Industry (Shri SatJah Chandra):
(a) and (b). 50 per cent rebate on 
Railway freight has been allowed in 
respect of nine items with effect from 
the Sth December, 19S8 only. It is 
too early to make any assessment of 
the effects of the concession on export 
of these commodities.

(c) No manufacturers have so far 
approached the Government in the 
matter.

Pandit D. N. Tiwary: May I know
what are the nine commodities which 
have got this rebate?

Shri Satish .Chandra: Motor vehicle 
batteries, dry cells and batteries, oil 
pressure lamps, hurricane laterns, 
files, bicycles, textile machinery and 
parte, fruit and vegetable preserves, 
and wood screws.

Pandit D. N. Tiwary: May I know
whether in cycles that have been al­
lowed 50 per cent rebate in freight, 
there has been any appreciable in­
crease in export in these two months?

Shri Satish Chandra: This conces­
sion was given only in December and 
statistics are not available. It will be 
too early to assess now the effect of 
this concession. It will be possible 
only after a year or so.

Shri Tangamani: In view of the fact 
that freights have increased after the 
new freight structure was introduced 
in Octoljer, 1958, may I know whether 
concession will be extended to these 
articles even though they are not 
meant for export as in the case of 
handloom and matches because match­
es have been considerably affected 
after October, 1958?

The Minister of Commerce (Shri 
Kanungo): No, Sir. These items do 
not come in the privilege of freight 
concession.

Mr. Speaker: He says, even for in­
ternal consumption, the prices are 
high and a similar concession may be 
shown.




